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Upgradation of State Highways in
Gujarat

1612, SHRI FATEHSINGHRAO

GAEKWAD: Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state:

(a) number of State Highways pro-
posed to be wupgraded as _National
Highways in Gujarat;

(b) the progress made in that di-
rection; and

(c) the steps taken to expand the
National Highway system In Gujarat
State to achieve targets pruposed in
the 20 year plan?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
RANSPORT (SHRI DALBIR SINGH):
(a) to (). Presumably, the Hon'ble
Mamber is referring to the action pro-
posed to be laken for new additions to
the existing National Highway .System
in Gujarat so as to achieve the targets
proposad in the Raeport of Chief
Engineers on Road Development Flan
for India (1961-~81). The Plan sug-
gested in that report however is in-
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Ems. on 31st March 1969. 1t was
raised to 1352 Kmas., in the 4th Plan.
Owing to finamcial constraints, the
Government of India are umable to
consider any proposal for any new
addition to the existing WNational
Highways System i any State at
present,

Banction of project gllowance to P&T
Employees working near Barauni Fer-
tilizer Corporation

1613. SHR]  BHOGENDRA JHA:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether the Post and Telegra-
phs Department had sanctioned pro-
ject allowance to its employees wor-
king within a radius of 20 km. from
the site of Barauni Fertiliser Corpo-
ration jn Bihar in 1870;

(b) if so, the main features there-
of;

(c) whether the same facility was
withdrawn later on;

(d) whether the Finance Ministry
have sanctioned the same project gl-
lowance to its employeeg working in
the Income-Tax Department in that
area and the Barauni Branch of the
AIRMS and MMS employees class IIL
has made representation for reviva) of
the project allowance; and

(e) if so, Government's reaction
thereto? }

THE MINISTER OF COMMUNICA.
TIONS (DR, SHANKER DAYAL
SHARMA): (a) Yes, Sir.

(b) The Project allowance was sanc-
tioned to the P&T sta working in
P&T offices situated at Begusaral,
Barauni, Hathidah, Mokameh and
other places lying within a radius of
20 Wms. from the factory site at the
same rates and subject to the same
terms and conditions as applicable
to the Project staff of Fertilizer Cor-
poration of Indis Ltd., Barauni.

(€) ‘Yes, Sir, excopt in respect of
r Post Offica.
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(d) Yes, Sir.

(e) As per the instructions of the
Ministry of Finance the grant of pro-
ject allowance to the Income Tax em-
ployees and others was to be reviewed
by the Administrative Ministries. The
Question whether the Income-Tax em-
ployees are correctly drawing the pro-~
Ject allowance in these areag is being
looked into by the Mimstry of Finance.

“Foreign fours of Central Ministers

1614, SHRI MUKHTIAR SINGH
MALIK: Wil the Minster of
EXTERNAL AFFAIRS be pleased to
state:

(a) the number of Centra] Minist-
ers who toured foreign countries dur-
ing the year 1975-76; and

(b) the main purpose of their visit?

THE DEFPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI BIPINPAL DAS): (a) and (b).
The information is being collected and
will be placed on the Table of the
House as early as possible,

Working of Bhandari Mill, Indore

1815, SHRI CHANDRA SHEKHAR
SINGH: Will the Minister of LABOUR
be pleased to state:

(a) whether any Committee has
been appointed to look into the work-
ing of the Bhandari Mill (Hope Tex-
tile Mill Ltd.), Indore;

(b) whether the Committee has sub-
mitted its report; and

(c) if.go, the main points thereof?

JTHE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI BAL-
GOVIND VERMA): (a) to (¢). The
National Industria] Committee on Tex..
tile (Private Sector) which is purely
a Bipartite Body set up by the National
Apex Body, at its meeting held on June
17, 1978 referred the case of Hope

“Textile Mill, Indore to the Stending

AUGUST 28, 1976
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Expert Committee to investigate inte
its affgirs, explore the possibilities of
preventing its closure and to submit
its report for the next meeting of the
National Indusirial Committee on Tex-
tile (Private Sector). The Standing
Expert Committee met at Indore on
the 6th July, 1876 and heard the
representatives of the workers’ Unions
and also the Director of the Company.
The Committee met again on 5th
August, 1976 at New Delhi when
the Director of the Mill explained
that the management had made
its own arrangement 1 regard
to the financial requirements for
the day to day running of the mill
as also for undertaking immediate
modernisations and that the company
was not contemplating any closure,
retrenchment or lay-off.

A copy of the conclusions of the
meeting of the Expert Committee held
on August 5, 1976 is laid on the Table
ot the House. [Placed in Library. See
No, LT-11237/76].

Radar to check speed of Motorists

1616. SHRI BIBHUTI MISHRA:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Government have ing~
talled Radar in Delhi, Calcutta. Bom=-
bay and Patna to check the speed of
motorists; and

(b) if so, how far it has proved ef-
fective?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI DALBIR SINGH):
(a) and (b). The Governments of
Bihar and West Bengal have intimated
that no radar has been Installed in
the cities of Patna and Calcutta,

The Delhi Administration have
installed three Radars in the Capital
to check the speed of motorists; with
the help of this equipment, it has been
possible to organise more checking om
the speed of vehicles schich would help
control the tendency to our speeding.





